ITEM NO.802 Court 2 (video Conferencing) SECTION XVII
(Mentioning)
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 1808/2020

KALYANI TRANSCO Appellant(s)
VERSUS

M/S BHUSHAN POWER AND STEEL LTD. & ORS. Respondent(s)

Date : 07-07-2021 This appeal was orally MENTIONED today.

CORAM : HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
HON'BLE MR. JUSTICE K.M. JOSEPH
HON'BLE MR. JUSTICE B.R. GAVAI

For Appellant(s) Ms. Charu Ambwani, AOR

For Respondent(s) Mr. Harish Salve, Sr. Adv.
Mr. Neeraj Kishan Kaul, Sr. Adv.
Mr. Gopal Jain, Sr. Adv.
Mr. Manmeet Singh, Adv.
Mr. Akhil Anand, AOR
Mr. Anugrah Robin Frey, Adv.
Ms. Nishtha Chaturvedi, Adv.

Dr. Abhishek Manu Singhvi, Sr. Adv.

Mr. Bishwajit Dubey, Adv.

Mr. Spandan Biswal, Adv.

Ms. Srideepa Bhattacharyya, Adv.

Mr. Prafful Goyal, Adv.

for M/s. Cyril Amarchand Mangaldas, AOR

Mr. S. S. Shroff, AOR

Mr. Mukesh Kumar Maroria, AOR
Mr. B. Krishna Prasad, AOR
Dr. Vinod Kumar Tewari, AOR

UPON being MENTIONED the Court made the following
ORDER

List for final disposal in the third week of August, 2021.
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